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Directors of State Bank of India

2307. Shri Inder J. Malhotra: Will
the Minister of Finance be pleased to
state:

(a) the dates of the initial appoint-
ment of the present Directors of the
State Bank of India;

(b) the names of those Directors
who have served the longest and the
periods for which they have served:
end

(c) whether it is proposed to re-
constitute the Board of Directors of
the State Bank of India in the mear
future?

The Minister of Finance (S8hri T. T.
Erishnamacharl): (a) The names of
the directors of the Central Board of
the State Bank and the dates on which
they were first appointed to the board
are indicated in a statement, which is
attached, [Placed in Library. See No.
LT-4875/65].

(b) Apart from Shri J. D. Choksi
and Shri Pratapsinh Mathuradas, who
are elected directors and became mem-
bers of the board on the 1st July, 1956
and the 14th November, 1856 respec-
tively, Shri D. R. Gadgil has been a
director on the Central Board since
the 1st July, 1955 and Sarvashri Ram-
nath A. Podar and D. P. Goenka have
been serving as directors since the 1st
July, 1957.

(c) Sub-section (5) of Section 20 of
the State Bank of India Act, 1855 pro-
vides for the retirement by rotation
©of the gix directors nominated by the
Central Government under Section
18(1){(d) of the Act. Apart from fil-
ling these and other wacancies, which
may oceur in the usual course, no re-
constitution of the board is contem-
plated.

Water Famine in Delhi

2308, Shrl D, C. Sharma: Will the
Minister of Health be pleused to stater

(a) whether it Is a fact that over
one lakh people in half a dozen South
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and West Delhi colonies are facing a
partial water famine;

(b) if so, the circumstances leading
to the same; and

(c) the action taken in the matter?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir. Shortage of
water 1is, however, sometimes felt
during summer montn® in certain
areas in South and West Delhi;

(b) The shortage is mainly due to:—

(i) the phenomenal increase in the
population of Delhi.

(ii) the increased demand during
BUmMMEr.

(iii) lack of adequacy of conveying
mains to new and out-lying
colonies, and

(lv) A large number of public
hydrants being left open lead-
ing to wastage of water.

(c) The following measures
been taken
age:—

have
to overcome the short-

{i) supplies are being further
augmented.

(il) booster pumping stations are
proposed to be set up in high
level areas, and

(iil) Delhi Municipal Corporation
have been advised to close as
many public hydrants as pos-
sible especially in non-resid-
ential areas and such residen-
tial areas whereln people can
be given house connections.

Security Paper MIill, Hoshangabad

2309 Shri Shiv Charan Mathur:
Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that two
batches of technicians have received
training in UK. on Government ex-
pense for running the Security Paper
Mill ot Ho:hangabad, and a third
batch has also been sent to UK. for
lhe game purpose;
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(b) whether it is also a fact that
these technicians are without any
work in the Mill since their return
from UK. and

{c) it so, the reasons therefort

The Minister of Finance (Shri T. T.
Krishnamachari): (a) to (c). All the
three batches of {rainees of the Secu-
rity Paper Mill, Hoshangabad, who
underwent training in the mills of
Messrs. Portals Ltd, of the UK, the
technical colleborators, have returned
to India. Due to the delay in the
commissioning of the mill, it has not
‘been possible to employ these trai
on their return from the UK. on the
production processes of the mill as
originally intended, However, every
effort iz being made to fully utilise
their gervices in the various activities
preperatory to the commissioning of
the mill, such as supervision of the
civil works, preparation of plans and
drawing, technical correspond
getting the machinery received at site
ready for erection and the actual
erection of the machine tools in the
workshop of the mill.

Repayment of Forelgn Loans

Shri P. C. Borooah:
Shri Surendra Pal Bingh:

Will the Minister of Finance be
Ppleased to state:

(a) the amount of foreign loans
required to be repaid during the
current year; and

(b) how it is likely to affect the

overall foreign exchange position of
India this year?

2310.

The Minister of Finance (Shrl T, T.
Krishnamacharl): (a) Rs. 153 crores
in foreign exchange or through ex-
ports and Rs. 44 crores in rupees.

(b) The debt repayments are the
first charge against our awnilable re-
sources and will to that extent reduce
the availability for other purposea.
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11 hrs.
PAPERS LAID ON THE TABLE

Bupcer EstrMartEs ror 1865-88 Amp
SuPPLEMENTARY FINANCIAL STATEMENT
ror 1964-65 or YHE Statm
EvzctriCITY BOARD

The Deputy Minister jn the Minis-
try of Irrigation ang Power (Shri
Shyam Dhar Misra): Sir, I beg to lay
on the Table a copy of the Supplemen-
tary Financial Statement for the year
1084-85 and Budget Estimateg for the
year 1065-88 of the Kerula State Elec-
tricity Board, under gub-section (3) of
section 61 of the Electric (Supply) Act,
1048, read with clause (¢} (iv) of
the Proclamation dated the 24th
March, 1065, issued by the Vice Pre-
sident discharging the functions of
the Pregident. in relation to the State
of Kerala, [Placed in Library. See
No. LT-4884/85].

NoTrFicATIONg UNDER THx Cusromm
Acr, 1962

The Deputy Ministey In the Minis-
try of Filnance (Shri Rameshwar
Sahu): Sir, 1 beg to lay on the Table
a copy each of the following Notifi-
cations under section 150 of the Cus-
toms Act, 1962:—

(i) G.SR., 1247 dated the 26th
August, 1068,

(i) G.SR. 1248 dated the 25th
August, 1865.

(lil) G.S.R. 12490 dated the 26th
August, 1965.

{Placed in Library. See No, LT-
4865/65].

11.02 hrs.

STATEMENT RE: DISCUSSIONS
WITH SECRETARY-GENERAL OF
U.N.
hon.

Mr. Deputy-Speaker: The

Prime Minister . . .





